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BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

Appeal No.56 of 2022 (SZ)

BETWEEN:

Sri Gutha Gunasekhar,
S/o Gutha Rama krishnama Naidu,
Nagillavaripalli Village, Pedauparapalli (Post),
Somala Mandal, Chittoor District,
Andhra Pradesh and 13 others.
..... Appellant(s)

AND

1) Union of India,
Represented by its secretary,
Union Ministry of Environment, Forest and CC
Indira paryavaran bhavan,
Jorbagh, New Delhi.

2) State Level Environment Impact Assessment Authority of AP,
Represented by its member secretary,
D.No.33-26-14 D/2, Near Sunrise Hospital,
Pushpa Hotel centre, Chalamvari Street,
Kasturibaipet, Vijayawada.
Andhra Pradesh.

3) State of Andhra Pradesh,
Represented by its Chief Secretary,
Secretariat, Velagapudi,

Guntur District, A.P.

4) District Collector
Chittoor District,
Andhra Pradesh.

5) Krishna River Management Board
Represented by its member secretary,
Government of India, Ministry of Water Resources,
5" floor, Jalasoudha, Erramanczil
Hyderabad — 500 082.

6) Central Water commission,
Represented by its chairman,
313, S, Sewa Bhavan, Sector 1,
Ramakrishnapuram, New Delhi.

7) Chief Engineer,
NTR Telugu Ganga Project,
Opp S.V.Medical College,
Tirupati.
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AFFIDAVIT FILED BY THE RESPONDENT No.7

I, Male Venkata Ramana, S/o Male Nagaiah, Aged about 61 years,
Occ: Chief Engineer, NTR-TGP, Tirupati, Tirupati District, do hereby

solemnly and sincerely affirm and state on oath as follows.

1. I am the 7™ respondent herein as such, I am well acquainted with the facts
of the case. I am filing this counter affidavit on behalf of myself and also on
behalf of all the respondent as I am authorized to do so. I have read the
Appeal filed by the appellant in support of the Appeal and hereby deny the
allegations made therein except those that are specifically admitted
hereunder.

2.In reply to the clause II of para 75 : It is submitted that, Consequent to
the Hon’ble Supreme court orders Dt.17.05.2023 vide Civil Appeal
1n0.3802/2023, the Chief Engineer, NTR-TGF, Tirupati has informed that an
amount of Rs. 25.00 Crores (Rupees Twenty five Crores only) have been
deposited by the Govt. of AP through Andhra Pradesh Treasury E-payments
vide Citizen Bill Status Dt.18.07.2023 in current account No.36567372875 of
Krishna River Management Board (KRMB) towards penaity/Compensation
as per the directions of the Hon’ble Supreme Court and accordingly an

acknowledgment confirming the receipt of deposit of penalty/Compensation

Attester
DEPUTY CHIEF ENGINEER
N.T.R-Telugu Ganga Project
TIRUPATI-517507 (A.P.)
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for an amount of Rs.25.00 Crores (Rupees Twenty five Crores only) was
obtained from Krishna River Management Board (KRMB) vide KRMB

F.No0.04/14/2014/KRMB/898 Dt.19.07.2023.

Solemnly and sincerely affirm on this ponent
CHIEF ENGINEER
the .31d... day of October, 2023 ”-T-_:_ E“‘ Sanga Project
RUPATLS17507 (A.R)

in my presence.
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VERIFICATION STATEMENT

I, Male Venkata Ramana, S/o Male Nagaiah, Aged about 61 years,
Occ: Chief Engineer, NTRTGP, Tirupati, Tirupati District, do hereby deciare
that the facts stated in paragraphs are true to the best of my knowledge,

derived from perusing official records and the contents are true and correct.

Hence, verified on this the 3.’.}.0.'72?2.-3day of October, 2023 at Tirupati.

=3]10/2022
eponen

" pant :':::.—'
CHIEF ENGINEER
s e Ganaa Project
'1'\‘1. .R‘TE:I‘"J:_-}J Langa m Al 1=

TIRUPATHE17507 (A.R)
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Government of India

Ministry of JalShakti

Dept. of Water Resources,

River Development & Ganga Rejuvenation
Krishna River Management Board

5th Floor, Jalasoudha, ErrumManzil
Hyderabad — 500 082

F.No. 04/14/2014/KRMB | 7 &
To

The Chief Engineer,
NTR Teiugu Ganga Project,
Tirupati, Andhra Pradesh.

Sir,

“Dt: 19.07.2023

Sub: KRMB — WRD — Minor Irrigation — Irrigation Circle, Chittoor —~Depositing of
Penalty / Compensation as per the Orders of the Hon'ble Supreme Court,
New Delhi in KRMB Account — Confirmation — Reg.

Ref: 1.CE, NTR Telugu Ganga Project, Tirupati, Lr. No. CENTRTGP/TPT/

BI/3191/Vol.1/2023-24/2023, Dt: 10.07.2023.

2. CE, NTR Telugu Ganga Project, Tirupati, L. Ne. CENTRTGP/TPT/
B1/3191/Vol.1/2023-24/2023, Dt: 18.07.2023 (Received through e-mail).

ke

With reference to the Chief Engineer, NTR Telugu Ganags Project, Tirupati

letter 2nd cited, it is to inform that an amount of Rs. 25.00 Crores (Twenty five

Crores only) has been received from Government of Andhra Pradesh through A.P.

Treasury e payments in Current Account No. 365673723875 of Krishna River

Management Board (KRMB) on 18.07.2023.

This is for favour of information.

This issues with the approval of Member Secretary, KRMB

Tel: 040 23307858'}701( 040-2330155%-Mait:i krmb.hyd@a mail.com; e mi er "{;-Nm wr)m «(Jc' in

Yours faithfully
b Ve

(8. -Fh’x:‘émal(uman)
Director (Finance)
KRMR, Hyderabad
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Citizen Bill Status

BENEFICIARY DETAILS

Code Deduction

1009402724 0.00

Name:

CHAIRMAN KRISHNA RIVER
MANAGEMENT BOARD
Bank A/c No:

36567372875

ncee Amaotint
S5 ATTTOUT

Al 2D

250000000.00

250000CC00.00
Payment status:
Success

Pavment Ref -

RBI199237/4953292

Favmant

afe:
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